R ek a

1

N THE CENTRAL ADMINISTRATIVE TRIBUNAL ~

Administrative Tribunal Act,1985;

KOLKATA BENCH

v
0.A. NO. e QF 2017
I n the matter of :

An Application under Section 19 of

- And
In fhe matter of : , T ﬁ

/

1. Amit Som son of late Arabinda Som 2

‘S"“horn'e'; /

/

2. Smt. va_ela Som, wife of Arabinda ,ng alias

g

Shome
/v

liaé

Both residing at 12, Baruipafa 1st Bye Lane .

Howrah-711104:
Applicénts. |

Versus

1. UNION OF INDIA, through the Secretary

Government of India, Ministry of Environment

and Forests, New Delhi, ’sefv-ice thr,oiigh the

SécreSary 'Minié'tfry of Law & Justice ', 'B-réncl'.

Secretariat 11, Strand Road, K'olkata

700001.




N e *rHE DIRECTOR BOTANICAL SURVEY OF
"INDIA CGO Complex Salt Lake Clty, Kolkata{

700064, ;

pi
——

3. THE DEPUTY DIRECTOR, Botanics

: . | Sur\}ey of India, Easter Circle, Shillong, Pin N
i E
1 | o, |

| 793003. .

- .

4. THE .JOINT’DIRECT(')R,/ Indien Botajic
Garden (now AJ.C Bose Botanic 'G;aliden)
.', | ‘ o " Botanical Survey of India, West Beh’gall, Howrah
P1n711163 |
6. DEPUTY DIRECTROR C.S) 605
Parayayavan Bhawan CGO Complex, New

Delhi 110003.

Respondents.




) O.A. 704.2017 with M.A. 417.2017

No.O.A. 3501007042017~ _ Dateoforder: 7.9.2017
M.A. 350/00417/2017 < !

Present : Hon’ble Dr. Nandita Chatterjee, Judicial Member.
For the Applicant : Md. Mahmud, Counsel
For the Respondefits Mr. S. Paul, Counisel

O RDER (Oral)

Nandita Chatteriee.' Judicial Member:

Heard Md.'fl\/lahmud, 1d. Counsel for the applicant and Mr. S. Paul, Ld.
'Counse't for the responde'n'ts.

2. Ld. Counsel for the ,,fapphcant states that the |ate father of the

4 W
applrcant had been a Garden Attendant“«wrth the respondent authontles
A ";.'applrcatron.‘for:-, appointment on

s ©

ed by the applicant reportedly on

who had died in harness cz;r 3x9 2@@5;
compassronate ground had= been*‘

3.9. 2005 as noted in, A/8 whrch ethe Ld fCounsel for the. applrcant admits had

" ...).,
’}A, e v_—}

been a typograptical error Thereafter a further application had been made
on 9.9.2005 by the."é’p;pli"eaht' 'Whrc,h was to_rwarded,.to Director, Botanical
Survey of India oh 2042010 butthes“émehas not been considered fil
date. | | |

3 The Ld Counse| for the respondents farr|y submrts t.hat the
respondent authorrtres are in a process of evolvrng polrcy matters on
compassionate apporntment which may take some more time to be

concluded'

4, Hence, the 0. A is drsposed of by directing the Director, Botantcal

Survey of Indra, i.e. respondent No. 2 to drspose of the representatron dated
5.1.2017 by a reasoned and speaking order which is to be commumcated

to the applicant within one ‘week of arriving upon a decision oOn the

L




representation.

5. An M.A. has been filed for jointly moving the applica;tion by the |

applicant and his mother, which is allowed.

i
5 With these observations, the O.A. and M.A. are, iaccordingly,:
' : - : ‘ o |

disposed of.
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O.A. 704.2017 with M.A. 417.20
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